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Ministry of Water Resources has launched a State Sector Scheme for Repair,
Renovation and Restoration (RRR) of water bodies which has multiple objectives like
comprehensive improvement and restoration of water bodies thereby increasing tank

storage capacity, groundwater recharge, increased availability of drinking water etc.

The House then adjourned for lunch at one minute past one of the clock.

The House reassembled after lunch at two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

STATEMENTS BY MINISTERS — Contd.
Kokrajhar militant attack on the Sth August, 2016

MR. DEPUTY CHAIRMAN: Now, statement by hon. Home Minister, Shri Raj
Nath Singh.
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SHRI RIPUN BORA (Assam): Sir, I want to seek a few clarifications from the

hon. Home Minister as it is an incident, which is... ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Yes, yes. Please seck.

SHRI RIPUN BORA: Sir, the first thing, to which 1 would like to draw the
kind attention of the hon. Home Minister is that this entire area, the incident area
and the BTAD area, comprising of four Districts, has been an extremist-prone area
for the last twenty years, and, considering this aspect, our earlier State Government
deployed three companies of CRPF and other security forces. But what has happened
is that just after the elections, when the new Government took office, immediately

those security forces were withdrawn from that area. It is one aspect.

Now, I come to what happened afterwards. There is very strong Central Intelligence
input that these types of incidents may take place before 15th of August. In spite
of that information, the State Government is taking the matter very lightly. They
did not deploy... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Put your question.

SHRI RIPUN BORA: One minute, Sir. That area is a very, very sensitive area. The

State Government has failed to anticipate the security vulnerability... ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Put your question.

SHRI RIPUN BORA: And, they did not deploy there the security forces that
day. My question is: When nearly 4,000 people gathered there, why was this lapse
there on the part of the State Government? My third question is this. There is now
a controversy on the identity of the extremist who was killed in the encounter by
the Army. The police and the intelligence declared his name as Manjay Boro. But
when the police called his parents to identify the dead body, the parents denied it

saying that this was not of their son. So, this controversy has also created a mystery.

My last question to the hon. Home Minister is this. Immediately after the
incident, the National Intelligence Agency people went there the next day. We also
went there and met them. But now there is a doubt, according to the information
which we have got, that the State Government is not favouring the inquiry by NIA.
So, my demand is that the inquiry should be conducted by NIA.

On these four points, I want the clarifications from the hon. Home Minister.
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SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, we share the agony and

anguish of the hon. Members. And we also condemn the brutal attack on innocent

people. But this is not the first time that this has happened there. As someone has
said, such incident took place in that particular area of Kokrajhar in December, 2014

when more than 70 persons were killed. In that District, Bengali Muslims comprise
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twenty-one per cent of the population. It is bordering West Bengal, particularly the
Cooch Behar District of West Bengal. During December, 2014, hundreds of villagers
had to flee to Cooch Behar District of West Bengal and our hon. Chief Minister,
Ms. Mamata Banerjee, had to arrange for their shelter, food, medical treatment, etc.
Again, this has happened and one of the Ministers of Assam is on record saying
that it was not a planned attack; it was an unplanned attack and that is why the
Government did not have any information; and the security forces reached the spot
half an hour or one hour after the incident. That is why they could not prevent it.
But this is not an isolated incident. Kokrajhar District has been affected by it for
long. The so-called Bodo agitation was there. And after the Peace Agreement of
2005, people thought that the situation would improve. Again, this has happened.
The clarification that I would like to seek from the hon. Minister is whether it is a
case of Intelligence failure. If that be the case, whether the Government of India is
advising the State Government to take appropriate steps for improving the Intelligence

mechanism to prevent recurrence of such incidents in future in a diligent manner.
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SHRI D. RAJA (Tamil Nadu): Sir, the Home Minister keeps making strong
statements against terrorism indicating that the country is on permanent vigil on
the issue of terrorism. Despite that, such a terror act took place in Assam. I would
like to know this from the Home Minister. Was there really an Intelligence failure
or a security lapse? Also, how do you maintain coordination between the Central
Intelligence agencies and the State Intelligence agencies? After elections, the BJP
is in power in Assam. Now we have witnessed this terror attack. I do not know
if the situation turns into some kind of a communal conflict. The Home Minister
must clarify how the coordination between the Central Intelligence agencies and the
State Intelligence agencies is maintained. Was there really a security lapse or an
Intelligence failure? You tell this to the Parliament, the House, so that we can all
collectively put our heads together to prevent such incidents which keep on happening

in different parts of our country.

STl SRAT g1 J° (BqR): ¥R, M e |red 7 Wi Wede a7 7, dfd
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SHRI AHAMED HASSAN (West Bengal): Sir, I want to ask our hon. Home

Minister some questions regarding this massacre. 1 appreciate that he has strongly

condemned the incident. I remember that last time, when innocent Santhal adivasis
were killed, our Home Minister went to the spot and he took strong steps and the

problem was tackled immediately. I, personally, congratulate our Home Minister for that.

But, now, I want to ask him. This has been going on in the lower Assam for
the last 20-25 years. In 1993-94 also, there was a huge massacre. After that many

massacres have taken place.

Secondly, nearly six lakh people fled their homes a few years back and became

refugees. It is a human...(Interruptions)...
MR. DEPUTY CHAIRMAN: Put your question.

SHRI AHAMED HASSAN: Yes, Sir. My first question is this. Hon. Home
Minister has not mentioned in the statement, as to which group has done this type
of massacre this time. Secondly, from where does these terrorists get these types
of sophisticated arms and ammunition? What is the report? Who is providing them
money to create this type of chaos in our country? My third question is: As it has
been happening at regular intervals, why are you not considering creating a Gram
Raksha Vahini or Village Defence Force? ...(Time-Bell rings)... Just a minute, Sir.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: You have asked three questions. ...(Interruptions)...

Three questions will do.

S1. I FAR A (([9BR): IR HEIGY, DIPRIER H I IUAIG] g9l
T3T B, S a8l B R AR oo el g5 21 981 TR M & V41 7 &1, |
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SHRI BHUBANESWAR KALITA (Assam): Sir, hon. Home Minister has made

a statement, but many questions had been raised on this. There were questions

about intelligence failure, removal of security forces, which were on duty there,
about two months back and the questions about preparedness of the administration.
I will not touch upon these subjects because these have already been mentioned. My
limited question is this. Militancy has gone down in Assam and it is in everybody’s
knowledge that their numbers are going down. They are only a few because they
are either on ceasefire or with talks with the Government of India or the State
Government. With this reduced trend, how can the militants commit such a huge
massacre? The main thing is illegal weapons. My question is: Is the Government
going to take any step to reduce and ban illegal weapons in Assam, particularly,
in those affected areas? The militants are less in number and their leaders are in
other countries, in the neighbouring countries. What step is the Government going
to take to bring back those militant leaders who are in the neighbouring countries

and put them before the law?
MR. DEPUTY CHAIRMAN: Now, hon. Home Minister.

sft o Rig: < TRAT 9R, North East # Ul 50-60 991 9 AR
IYaTel e 81 W&l 31 H wHerdl § b 39 9ed & 9l TR e 39 sdhidd
J aRFYA 81, Afed § 9T @1 59 a1 B STHSRI o1 areal g b 3R #1988
$ 9% 999 HH [E491 Al g ©, A5 2015 3R 2016 H §s @l

ot TR WR, 89 99 & foIv I8 ) G 8iR yadT @f 919 ' {2015 H
security forces @1 ®Is personnel ART &l AT B, B! Bdled Tl ol 21 § g8
major achievement HFHTE\"I ﬁ@ﬁwmﬁ'aﬁwﬁ civil casualties ﬂfﬁagﬂmgé
gl 3l BTl # o W fagr |wr ga gy, 9 ol erfoql a¥ie & w9 gU Bl s
gl W NDFB(S) 7 981 U&h §9! arRard fadwR, 2000 § &F off, s § o 63
feas AR T I ST IR AEAIT Gl H B8], SUb 91 899 89 TR HoR
am‘aﬁ PI Al Operation P ERM SR A security forces P AR DI ST B BY
TS, SUP ol defence I 3R security forces 1 il & I HRATS BT TS!, ST
UF 39 IS AR U & 3R THT 600  2Aferd & § 39 FHY behind the bars
fPu ST gd Tl 39 & IN H WETa: Ud gron ot 6 o RIfg #1wl gs d@
Trifergel &1 1S B, Afh 9% i e g . U 984 & guraqyt ¥ § wed 31 9@




360 Statements by [RAJYA SABHA] Ministers

[t <o Rig]

e =medn g & 3 @is Al 81 idl dis A6 &1, 89 QX dIdhd R I8
BRI B 6 S o W I91 fBA1 8, IS R WIHATST IFBT YA TS| &H
Y TG H FE YT BRI B

PO FHINT G o Sl queries B &, H IS9P IR H SMGRI <1 =8l g
STgl & security forces Eg deployment T Y2+ %, g-rd P I Election Commission
Rt BRI @1 feATs BT 7, S99 fSAls & MR R Riasi &9 S9a! f$ars &l
TR B Fhd §, GRT BRI DI DR R &1 Sd FATd G &l ST 8, B BRI
Wﬂmwﬁgﬁ:wwﬁﬁwg, deploymentﬁﬁﬁﬁﬁﬁg,sﬂﬁm
&1 7T el E1 b 39 99y g8 W BARI CRPF &1 8 H¥NAT ol 8% &, § Pad
BIBRISR DI 1A BR BT § b DIBRISR et § 8 Hrfai ol g8 € iR 39 Wy
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A 39 H B IR B! 8| W, 3TEHa gxi \led T name of the group involved in the
incident % IR ¥ UBT &1 Nt IF I AICH-AICT SATFGRY 37 W& ¥ iR FAraR-u=1 §
W@Wﬁgﬁ%,ﬁﬂﬁﬁ%ﬁﬁ?ﬁﬁﬁw%ﬁﬂ?msurgem groupiﬁfsﬂﬁ
B1Y &1 SHPI BMEM Bl T8 § AR R AMc B SF-I$dIel g8l HI ¥ a1 B
B Bl 98f & DIHEIR Yo I H YHIMSIR &of gs ol et i W), 59
Eill investigation 9 IHY Tl I8 B 'H U8 < fo afg investigation ANd TF A
&1 81 U1 I 7, I 98l Bl 59 WBR F WA F AT raeads ga, a1 &9 TSy
BI G-BI-GL investigation HiTT B TIR 81 H WS Bl I8 faward e amEar g

AR, HINAST g HI I a1 Hel 1T &1 § FHsI § % $9 PR &b compensations
U: WT AT B Il Bl I8 T AT B jurisdiction ¥ R H 9 WEY § o
TEI Pl AT, AT ST WA Gl 7 g &A1 8, § e aR 98l & g
A A =@l SR

= IIRAT TR, 31 31 B BT & IR H ad Bl Y: I AT Bre
g % ar Suae & AT B AT ANBaAE D GHRAT Bl, 394 S P ¢ Had
WHR & T 81 © dfch 99 & FeIN A & 8H 39 gl ARl BT A B
Pl & 3R 39 R A9 9 R A Bl

SHRI BHUBANESWAR KALITA: What about migrant illegal workers?
st o Riw: #9999 a2

MR. DEPUTY CHAIRMAN: It is okay. Now, Shri Jagat Prakash Nadda to move
the Mental Health Care Bill, 2013.

GOVERNMENT BILL
The Mental Health Care Bill, 2013

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): Sir, I move:

That the Bill to provide for mental health care and services for persons
with mental illness and to protect, promote and fulfill the rights of such
persons during delivery of mental health care and services and for matters

connected therewith or incidental thereto, be taken into consideration.
The question was proposed.
DR. T. SUBBARAMI REDDY (Andhra Pradesh): I am on a point of order.

MR. DEPUTY CHAIRMAN: What is your point of order?



